75 Written Answers [RAJYA SABHA] to Questions 76

to amend the Delhi Rent Control Act, ; IRRIGATION (SHRI ANNASAHEB P.

1958, is likely to be introduced in the SHINDE): (a) and (b) Government have

current Session of the Parliament. received a copy of a letter dated 27th
December, 1974 making certain allegations

Favouritism in Modern Bakeries, Calcutta | against the Chief Manager, Calcutta Unil
of Modern Bakeries.

1615. SHRI MONORANJAN ROY :
Will the Minister of AGRICULTURE' (c) to (e) The Company is enquiring
AND IRRIGATION be pleased to sfate: | into the allegations.

(a) whether Government are aware of ‘@ AR § q07 vaex {1 wAdE gAY
undue favouritism, nepotism, malpractices
etc. in Modern Bakeries (India) Limited,
Calcutta ; and 1617. st daww  fag :
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(b) if so, what remedial steps Govern

ment have taken in this regard? 1 piw A Toard w7 3 oA &

|
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MINISTRY OF AGRICULTURE AND 3 P
IRRIGATION (SHRT ANNASAHER P. (7{) AT R A ?W # oo
SHINDE) : (a) Government have received | ¥ zw 93 9 gn & fF AN 31 o aw
a copy of a letter dated 27 December, 1974 | ‘ary wrerdr i HdEs o1;

making  certain allegations against the

Chief Manager, Calcutta Unit of Modern (@) ¥1 wvwT ¥ T AHA H A
Bakeries. EIEl i I S i 14
{b) The Company is enquiring into the
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Malpractice carried on by Chief Mamager | & g’ .
of Modern Bakeries, Calcutta

allegations, i

1616. SHRI MONORANJAN ROY:j f[lnvolveme.nt‘of 'Membel‘-] olf Parliament
Will the Minister of AGRICULTURE | in ‘Bajra Scanda
AND IRRIGATION be pleased to state: | 1617. SHRI SITARAM SINGH .
! SHRT RAINARAIN :

(a) whether Government are aware of |
deliberate  malpractices and  corruption
carried on by the present Chief Manager
of Modern Bakeries (India) Limited at |
Calcutta;

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government have recently
received some letters stating that a Me{n-
ber of Parliament was involved in ‘Bajra
Scandal’;

(b) whether Government have received
any memorandum in this regard; }

(c) whether Government have conduc-
ted any enquiry into the matter; (b) whether Government have conduc-

ted an enquiry in the matter ; and

(d) if so, what are the findings there-i
of ; and ;

(¢) if so, what are the findings of the
inquiry and what action is being taken by

(e} if not, the reasons therefor ?
Government in the matter?]
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MINISTRY OF AGRICULTURE AND | 4 ] English translation.




